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orders of the Tribunal as expeditiously as possible. 
lnformatlon regarding implementation of the orders 
is not centrally maintained. 

(c) The Government instructions already exist that 
the order of the Tribunal is complied with within the 
time limit prescribed in the order of within six months 
of the receipt of the order where no such time limit 
is indicated in the order. 

[Transla tion] 

Pover ty  Eradicat ion Programme 

186.  SHRI JAI PRAKASH AGARWAL : Will the 
M in is te r  o f  P L A N N I N G  A N D  P R O G R A M M E  
IMPLEMENTATION b e  pleased to state : 

(a) the number of poverty eradication programme 
in  w h i c h  ta rge t  f i x e d  w e r e  a c h i e v e d  by  t h e  
Government of National Capital Region Delhi during 
the last two years; 

( b )  the targets  f ~ x e d  for implement ing these 
programmes during current financial year, 

( c )  the funds allocated so far to the Government 
of De lh i  a n d  o ther  S ta te  Governments  for  the 
i m p l e m e n t a t i o n  of t h e s e  p o v e r t y  e r a d i c a t i o n  
programmes and the extent to which the funds were 
utilised and the heads under which expenditure was 
Incurred, 

( d )  whe ther  the  Government  have  rece lved  
certaln complaints about the misuse of these funds; 

(e)  it so, the details thereof; and 

(1) the action taken or proposed to be taken by 
the Government in this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
PLANNING AND PROGRAMME IMPLEMENTATION 
AND MINISTER OF SCIENCE AND TECHNOLOGY 
(SHRI YOGINDER K .  ALAGH)  : ( a )  The pover ty  
al levlat lon programme being Implemented in  the 
National Capital Territory of Delhi, is the Scheme of 
U r b a n  M i c r o  E n t e r p r i s e s  ( S U M E )  w h i c h  1s a 
component  of the Nehru  Rozgar  Yojana ( N R Y ) .  
Under this scheme the targets flxed during the last 
two years were not ach~eved 

(b)The target lor  ~ m p i e m e n t ~ n g  thls programme 
In the current year, has yet to be flxed 

(c)  The allocations and expenditure under this 
scheme namely SUME In the flrst four years of the 
Elghth Plan, lor States1 UTs,  lncludmg the NCT of 
Delhl IS given In the attached Statement. 

( d j  No,  Slr. 
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STATEMENT 

Nehru Rozgar Yolena 

Financial Performance under tho Scheme of Urban 
Micro Enterprise during 8th Plan 

(Rs. in Lakhs) 

StatelUnion Territory 1992-93 : 98344 --- 
Allocation Expdn. Allocation Expdn 

STATE 

Andhra Pradesh 259.34 
Arunachal Pradesh 
Assam 47 67 
Bihar 100 75 

Goa 
Gujarat 55 58 
Haryana 35.33 
Himachal Pradesh 18 33 
Jammu 6 Kashmlr 23.33 
Karnataka 193 67 
Korala 99 17 
Madhya Predesh 234 84 
Maharashtra 317.67 
Manlpur 10.00 
Moghalaya 6 50 

Mlzorarn 5 00 
Nagaland 
Orlssa 66 50 
Punjab 67 83 
Rapsthan 59 08 
Sikklm 10 33 
Tamil Nadu 285 33 
Tripure 6 83 

Ultar Pradesh 576 84 
West Bengal 254 50 

UNION TERRITORY 

Andaman 6 Nlcobar 
C handlgarh 
Dadra 6 Nagar Havell . 
Daman 6 DIU 
Dolhi 24 .OO 
Lakshadwesp 
Pondlchory 3.33 

Total 2761 75 

(Ra in Lakhs) 

StatelUn~on Tomtory 1994-95 1995-96 
Allocalion Expdn Allocrtlon Expdn - 

STATE 

Andhra Prrdeoh 289.84 157.33 328 75 317 86 

Arunrchrl Pradeoh 1833  1959  (e;  and ( 1 ) .  Does not a r m  




